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Dated, the 2nd February, 2010 
 
Name of the Appellant : Shri.  S.K. Mishra 
 
Name of the Public Authority : (i) SAIL (ii) CAPART (iii) Power Grid Corp. Ltd  
 
 
Facts:  
 
1. The appeals were scheduled for hearing on 29th January, 2010 but the 

appellant did not avail of this opportunity. The appeals are therefore examined on 

merit. 
 
2. The appellant has asked for certain information relating to various 

activities of the respondents. Being dissatisfied with the response of the CPIO’s, 

he has pleaded for providing the complete information, without specifying as to 

which information has been refused to him. 

 
Decision: 
 
3. The CPIO’s of the respondents have duly replied and furnished partial 

information on the basis of available records. Since there is no denial of 

information, the appellant is advised to seek inspection of relevant documents as 

per section 2 (j) of the Act. Upon inspection of the records, he may identify and 

specify the information which should be furnished to him. The CPIO’s are 

directed to allow inspection of documents on a date and time convenient to both 

the parties within 15 working days from the date of issue of this decision. If any 
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information is refused, the grounds for doing so should be clearly indicated for 

review, if necessary, by the Commission. 

 

4. All the appeals are thus disposed of. 

 
  
          Sd/- 
         (Prof. M.M. Ansari) 

    Central Information Commissioner 
   

 
Authenticated true copy:  
 
 
(M.C. Sharma) 
Deputy Registrar 
 
Name & address of Parties: 
 
1. Shri S.K. Mishra, Budh Nagar, Road No. 3, Lohia Nagar, Patna – 800 020 
 
2. Shri G.G. Gautam, AGM (Pers) & PIO, Steel Authority of India Ltd, 18th 

Floor, Scope Minar, North Tower, Core – 1, Laxmi Nagar District Centre, 
Delhi – 110 092 

 
3. The Appellate Authority, Steel Authority of India Ltd, Central Marketing 

Organisation, PR Department, Ispat Bhawan, 40 JLN Road, Kolkata – 700 
071 

 
4.  Shri Deepankar Shri Gyan, Regional Manager & PIO, CAPART, 5th Floor, 

Biskoman Bhawan, Gandhi Maidan, Patna – 800 001 
 
5. The Appellate Authority, CAPART, 5th Floor, Biskoman Bhawan, Gandhi 

Maidan, Patna – 800 001 
 
6. Shri S Bandopadhyay, CPIO, Power Grid Corp. of India Ltd, ERTS – I HQ, 

Alankar Place, Boring Road, Patna – 800 001 
 
7. The Appellate Authority, Power Grid Corp. of India Ltd, ERTS – I HQ, 

Alankar Place, Boring Road, Patna – 800 001 
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